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Government of India 

Ministry of Corporate Affairs 

          

         Dated: 14th May, 2019 

 

Corrigendum – 3  

Extension of last date of submission of bids 

 

In reference to RFP No. MCA21/21/2019/eGovcell dated 20 February, 2019 inviting bids for selection 

of Service Provider (SP) for MCA21 v3 for Ministry of Corporate Affairs, Government of India, it is 

notified that the last date for submission of bids is extended to 3rd June 2019 upto 1500 hours.  

Accordingly, the tenth row of the Section 2: Fact Sheet on Page 5 of Volume 2 of the RFP, stands 

revised as follows.  

Item Description 

Last date (deadline) for submission of 

bids including EMD (on or before) 

3rd June, 2019 upto 1500 hours 

The bids shall be uploaded in the format and mode as 

provided for in the Central Public Procurement portal (URL: 

http://eprocure.gov.in/eprocure/app) for this RFP and shall 

be digitally signed by the authorized signatory by the 

bidder. 

Original EMD shall be submitted in a sealed envelope before 

the last date and time of bid submission to Shri Vivek, 

Assistant Director, Ministry of Corporate Affairs (MCA), 5 

Floor, Shastri Bhawan, New Delhi – 110001 

Phn. No.: 011-23070954, Email Id: mca21-v3@gov.in   

 

 

Sd/- 

Assistant Director (MCA) 
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